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GOVERNMENT OF INDIL
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To

The Manager,

Government of India Eress,

Ring Road, MHayapuri Industrial iree,
(Near Rajouri Garden), . Tew Delhi.

Copy to:i-
1. M/s M.A. Shah & Co., Chartered Accountants,
Mo.2, New uarlne Lines, Bombay~20.,

The Commlqsioner of Inoome—t tax, Gujarat-1V,
reference to his letter Wo HQ IV 121~1f?7
411 Commicsioners of Jncome-tax

Directors of Ingnection %Ii)/(R&o)/(PGPR)/.
Director of 08} Services (Income-tax)
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202, Jolly Bhavan

Ahmedahad, with
dated 30.,1.78.

{Inv.), New Delhi.

Ist Floor, Liwan-e-

D. T., New Delhi.
Delhi (20copies).
Wew Delhi (5 copieg).
nff College,

Ghalib, Mata Sundri Lane, Few Delhi (5 copits
6. All Officers & Sections of I.T. Ving of C.Bh
7. GComptroller & Auditor General of India }ew
8. Bulletin Section of Dte, of Ine, (R32E), W
9. Director of Training, IRS(Direct Taxeq), St
Nagpur (5 copies).
10, Shri M.D. Reo, Joint Secy., Ministry of Ly

Company Affairs (Departument of Legal iffairs
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